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of difficulties being experienced by these 
countries to supply necessary imports to 
India. As a result, exports to Rupee 
Payment area declined by 39% in rupee 
terms and about 54% in US dollar terms 
during April-September, 1991 over the cor-
responded period in 1990. During April- 
September, 1991, exports to General Cur-
rency Area increased by 39.4% in rupee 
terms and 5.4% in US dollar terms.

(b) The reasons for low growth in ex-
ports include decline in exports to countries 
in Rupee Payment Area, decline in global 
output and exports, recession in major de-
veloped countries, depressed world prices 
for some of our agricultural products, import 
curbs imposed on account of critical Balance 
of Payments situation which affected our 
domestic production, and steep hike in inter-
est rates on export credit, etc,

(c) The Government introduced a pack-
age of trade policy reforms aimed at strength-
ening of export incentives, eliminating sub-
stantial volume of import licensing and opti-
mal import compression. REP licences have 
been replaced by a new instrument named 
Eximscrips. These will be the means of ob-
taining access to certain categories of im-
ports of raw materials, components and 
spares. The system of advance licensing as 
an instrument of export promotion has also 
been strengthened. Government has de-
cided to allow established exporters to open 
foreign currency accounts in approved banks 
and allow exporters to raise external credits, 
pay for export related imports from such 
accounts, and credit export proceeds to such 
accounts. Besides, Government have taken 
other steps which include reducing controls 
through licensing, simplification of proce-
dures for export, activisation of Board of 
Trade, bilateral discussion with selected 
countries, interaction with national organisa-
tions of trade and industry,etc.

Expenditure Tax Payable by Air- 
Conditioned Hotels

232. SHRI SHARAD DIGHE:Will the 
Minister of FINANCE be pleased to state:

(a) the number of hotels in Bombay 
which were partly or fully air-conditioned 
before October, 1,1991;

(b) the number of hotels which have 
done away with air-conditioners to avoid 
payment of 15 per cent expenditure tax 
payable from October,1,1991 on food* and 
drinks sold in hotels and restaurants which 
have air-conditioners;

(c) the estimated collection of this tax 
during the current financial year; and

(d) the estimated loss to the Govern-
ment on account of closing of air-condi-
tioned hotels in Bombay?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI RAMESH- 
WAR THAKUR): (a ), (b) and (d). No such 
data is available in the Ministry. However, all 
possible steps are being taken to ensure that 
persons liable to Expenditure-tax do not 
escape from their liability.

(c) Rs. 150 crores.

[ Translation]

Trade With Japan, France and USA

233. SHRI VILASRAO NAGNATHRAO 
GUNDEWAR: Will the Minister of COM-
MERCE be pleased to state:

(a)thefigures regarding trade conducted 
by India with Japan, France and USA during 
the last two years; and

(b) the steps being taken to promote 
trade and remove the imbalance in trade in 
hard currency and soft currency areas?

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMERCE (SHRI P. CHI-
DAMBARAM) : (a) India’s trade with Japan,


